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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankrupicy Board of India (Voluntary Liquidation Process)
Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF PANNA PAPER MILLS PRIVATE LIMITED

Name of Corporate Person PANNAPAPER MILLS PRIVATE LIMITED
Date of Incorporation of Corporate Person 24/08/1974

Authority Under Which Corporate Person is|The CompaniesAct, 2013

Incorporated / Registered
4. |Corporate Identity Number / Limited Liability| U21099WB1974PTC029604
Identity Number of Corporate Person
5. |Address of The Registered office and Principal|7, Lyons Range, 1st Floor, Room No. 3, Kolkata,

—

@B

office (if Any) of Corporate Person West Bengal, India, 700001
6. |Liquidation Commencement Date of Corporate|04/12/2025
Person

7. |Name, Address, Email Address, Telephone|Swapnil Jain, Poddar Court, 18, Rabindra Sarani,
Number and The Registration Number of the|Suite No. 517, Gate No. 2, 5th Floor, Kolkata-700001

Liquidator swapniljain88@gmail.com, 98300-31124
IBBI/IPA-001/IP-P-02498/2021-2022/13872
8. |LastDate for Submission of Claims 03/01/2026
Notice is hereby given that the Panna Paper Mills Private Limited has commenced voluntary liquidationon
04/12/2025.

The stakeholders of Panna Paper Mills Private Limited are hereby called upon fo submit a proof of their
claims, on or before 03/01/20286, to the liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalfies.

Date: 09/12/2025 Name and Signature of the Liquidator:
Place: Kolkata Swapnil Jain
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FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India ( Voluntary Liguidation Process) Regulations,

2017)

FOR THE ATTENTION OF THE STAKEHOLDERSOF PANNA PAPER MILLS PRIVATE LIMITED

1]

AME OF CORPORATE PERSON ANNA PAPER MILLS PRIVATE LIMITED
2. IDATE OF INCORPORATION OF CORPORATE PERSON 24/08/1974
3. JAUTHORITY UNDER WHICH CORPORATE PERSON IS THE COMPANIES ACT, 2013
INCORPORATED/ REGISTERED
4. |ICORPORATE IDENTITY NUMBER /LIMITED LIABILITY U21099WB1974PTC029604

IDENTITY NUMBER OF CORPORATE PERSON

5. |ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL OFFICE  [7,LYONS RANGE 1ST FLOOR,ROOM NO-3,
(IF ANY) OF CORPORATE PERSON IKOLKATA, West Bengal, India, 700001
6. [LIQUIDATION COMMENCEMENT DATE OF 04/12/2025
CORPORATE PERSON
7.1 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER [SWAPNIL JAIN
AND THE REGISTRATION NUMBER OF THE LIQUIDATOR PODDAR COURT, 18, RABINDRA SARANI
SUITE NO. 517, GATE NO. 2,
STH FLOOR,
Kolkata 700001
swapniljain88@email.com
98300-31124
IBBI/IPA-001/IP-P-02498/2021 -2022/13872
8.| LAST DATE FOR SUBMISSION OF CLAIMS 03/01/2026

Notice is hereby given that the Panna Paper Mills Private Limited has commenced voluntary liquidation on

04/1

The

2/2025.

stakeholders of Panna Paper Mills Private Limited are hereby called upon to submit a proof of their

claims, on or before 03/01 /2026, to the liquidator at the address mentioned against item 7.

The

financial creditors shall submit their proof of claims by electronic means only. All other stakeholders

may submit the proof of claims in person, by post or by electronic means.
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Submission of false or misleadin )
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Namé and Sighature of the Liq&@n@r: Swaj

Date:

NS
09/12/2025 2495

Place: Kolkata




